' STATISTICAL DATA OF CASES OF COMMERCIAL COURTS, COMMERCIAL APPELLATE COURTS AND MEDIATION CENTRE IN THE
STATE OF MEGHALAYA AS PER THE NOTIFICATION DATED 29™ APRIL,2020 BY MINISTRY OF LAW & JUSTICE (DEPARTMENT OF
LEGAL AFFAIRS), NEW DELHI, FOR THE MONTH OF July, 2023

Form 1

List of cases e-filed d

g the month

S [Cout District Case No. Petitioner Name Vs | Advocate [ Advocate Advocate | Date | Date of e-
Respondent Name | | Mobile E-mailld | Registration filing
No. | Number |
@ @ @ @ ) e o ® @
1. High Court of East Khasi - - - - - - .
i Meghalaya Hills. | |
| 2. Judge, Commercial | East Khasi - - - - i - - T -
i Court, Shillong Hills




Form 2

List of cases in which e-Payment of Court fees was made during the month

[ T Court District [Case No. [ Petiioner Name Vs | Advocate [ Date of Date of e- 1
o | Respondent Name Regstration | payment of Cour
| | | Fo
.} . _
] @ 3) | @ | [C] ) [Q] @)
1. High Court of East Khasi Hils B - I B - B |
| | Meghalaya | | | |

Court, Shillong |

|
| 2 Judge, Commercial | East Khasi Hills B < I = f - } =
| jeessmn” | . i | - | | | |

— Form3 ]
List of cases in which Electronic Service of Process has taken place during the month |

sr. [ Court District | Case No. Petitioner Name Vs Date of [ Date of
vo.| | | Respondent Name | Registration | Electronic |
" | | | | | senviceof |
| | | | Process. |
| | | | |
@ @ |

m @ | @ “@ (5) | ®
S |
[ High Court of ["East Khasi Hills -
| Meghalaya |
| Judge, Commercial | East Khasi Hills ‘ -
| Court,Shilong ‘

]

|
|




Form 4
List of total no. of cases randomly allocated during the month

]

!
Case Count (No.of |

r. | Court District Court Name ‘ Court No. Case Type
No. | | | | | cases randomly

| | | | | | alocated)

S @ | €] @ | © ® @ |
High Court of Meghalaya | East Khasi Hils - T B = B |
Judge, Commercial | East Khasi Hils - I - - L

. | cour, Shilong | ‘

5
List of cases in which Case Hearing was held during the month |

I Court [ District [ Case No. [[Petitioner Name | Advocate ate of Date of case

| No. | | | Vs Respondent ‘ } Registration Management |

| | | Name | | aring |

@) I @ @) | @ | ©) | ©) @ I ®) 1
M High Court of | East Khasi Hills - | - ‘ - | - I -
| Meghalaya | | | |
Judge, [ BastKhasi Hils B = T E = B |
| Commercial | |
|

| Court, Shilong l




f\ R"Hfm‘r E - T
Contested commercial cases disposed during the month

[ Whether ™ Date of | Days for | Natur of | Bate o wumnev ActSection |

e or
ng‘svw‘urgem \oecsm disposal | Disposal | executio
el 2

[ Peiiioner | Advocate
Name Vs

| Respondent | | ccontestea | not o |
| Name | ws | | I cecree | exccuto
I | | | [

| | [ | | | setteny [t | ‘
| | [ f nstiuton | | fom

Mediation

H\ghcour\rhn‘ - - N e B P B
‘ ‘Meghatay Hils { ! ! 1 ‘1 | | |
| | | | | | i | |
| Judge. - s - .
|2 o |t |
el

| shiton




Form 7
Summary of Commercial Cases during the month

st Court District Total number of cases | Total number of cases | Tolal number of | Total number of |
No. | pending on the 1% day of | instituted duringthe | cases disposed | cases pending at |
the month | month duingthe month | the end ofthe |
| | month |
Q) @ @ @ © I ® T [U)

7 High Court of | East Khasi Hills |
Meghalaya |
2 East Khasi Hills T 3 2 7 7 i

Judge,
| Commercial |
Court, Shillong |




Form 6(i): Mediation Data on Monthly Basis
List of cases received for Pre-Institution Met

i number of

[ Total number of Total

| applications pending
| on the 1% day of the

St Name of Mediation
No, | Centre [For
I No- example, DLSA or
| Main Mediation month
Centre Mumbai]
m ) [E]
[7. Shilong Mediation %

| Centre, Shillong,

appliications received | cases setted uring |
during the month

Total numi

tion and Settlement and Settlement during the month

the mor | the month

erof T Total number of non- | Total number of appiicaii
starter cases during

pending

| atthe end of the month

[
Total=46 nos.

| (43 nos. of applications are in

nos. Mediation are pending)




